
iPHALGUNA 2, 1882 (SAKA) IIIO 

STATEMENT RE: U.P. SUGARCANE 
CESS VALIDATION ORDINANCE 

Dr. B. Gopala Reddi: On ~ alf of 
Shri Morarji Desai, I beg to lay on 
the Table a copy of the explanatC'ry 
statement giving reasons for imme-
diate legislation by the U.P. Sugar-
cane Cess (Validation) Or in~.nc , 

1961, as required under Rule 71 (l) of 
the Rules of Procedure and Conduct 
of Bus'ness in Lok Sabha. [See Ap-
pendix I, annexure No. 54] 

BANKING COMPANIES (AMEND-
MENT) BILL· 

Dr. B. Gopala Reddi: On behalf of 
Shri Morarji Desai, I beg to move for 
leave to introduce a Bill further to 
amend the Banking Companies Act, 
1949. 

Mr. Speaker: The question is: 

"That leave be granted to Intro-
duce a Bill further to amend the 
Banking Companies Act, 19411" 

The motion wa. adopted. 

Dr. B. Gopala Reddi: I introduce 
the Bill. 

STATEMENT HE: BANKING COM-
PANIES (AMENDMENT) ORDI-

NANCE 

Dr. B. Gopala Reddi: I beg to lay 
on the Table a copy of the explana-
tory statement giving reasons for 
immediate legislation by the Banking 
Companies (Amendment) Ordinance, 
1961, as required under Rule 71 (1) of 
the Rules of Procedure and Conduct 
of Business in Lok Sabha. [See Ap-
pendix I, annexure No. 55] 

·Published in the Gazette of India 
Extraordinary Part II-Section 2, 
dated 21-2-61. 

12'13 hrs. 

MOTION ON ADDRESS BY THE 
PRESIDENT---contd. 

Mr. Speaker: The House will now 
proceed w:th further consideration of 
the following Motion moved by Shri 
Bhakt Darshan and seconded by Shri 
C. R. Pattabhi Raman on the 20th Feb-
ruary, 1961, namely: 

"That the Members of the Lok 
Sabha assembled in this Session 
are deeply grateful to the Presi-
dent for the Address which he has 
been pleased to deliver to both the 
Houses of Parliament assembled 
together on the 14th February, 
1961", 

along with the amendments moved 
thereon. 

Shri Vajpayee was in possession of 
the House. He has taken 8 minutes.. 
He may continue. 
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